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Date of incorporation of corporate deblor

FORNM A
PUmIe ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptey Board of India (Insolvency

Resolution Process for Corporate Persons) Regulations, 2016)

Name of mrwmtc debtor

FOR THE ATTENTION OF THE CREDITORS OF KGEPL Engineering Solutions Pvi. Lid
n Ri LEVANT I’Mllll{ ULARS

KGEPL anmenrmg Solutions Pvt.
Ltd

20/1022007 N

-
%

Authority under which corporate debtor is
incorporated / registered

4.

p———

Corporate Identity No. / Limited Liability
ldentification No. of corporate debtor

| U40102PN2007PTC130881

Registrar of Companies - Pune

> | Address of [h‘;_ registered office and |S. NO. 49 INDUSTRY }]{ELWJ
principal oftice (if any) of corporate debtor | KALYANI STEELS LTD. MUNDHWA.,
'PL INE -411 036 INDIA |
0. | Insolvency commencement date in respect | 14/07/2023(Order received on 17/07/2023) |
L of corporate debtor =
7. | Estimated date of closure of insolvency | 10/01/2024 g ;
resolution process [
8. | Name and registration number of the | Mr. Rajesh Ramesh Kamath '-
insolvency professional acting as interim | IBBI/IPA-001/1P-P-01606/2019 -2020/12481 |
resolution professional 2 ‘
9. | Address and e-mail of the interim resolution | 301 A WING GREEN GAGAN NEAR
professional, as registered with the Board LOKHANDWALA AKURLI ROAD
- KANDIVALI EAST .Mumbai Suburban,
Maharashtra, 400101
iprrkamath@gmail.com 3
10. | Address and e-mail to be used for | SHOP 76, WHISPERING PALMS
correspondence with the interim resolution | SHOPPING CENTER. LOKH ANDWALA,
professional AKURLI ROAD, KANDIVALI EAST, |
| | MUMBAL:-400101
| cop.hgepl g wimail.com
| Mobile-9323597915 o
11. | Last date for submission of claims 31/07/2023 B
12. | Classes of creditors, if any, under clause (b) | NIL
of sub-section (6A) of section 21,
ascertained by the interim resolution
professional s
13. | Names of Insolvency Professionals | NIL
identified to act as  Authonsed
Representative of creditors in a class (Three
names for each class) : 3
14. (a) Relevant Forms and www.ibbi.gov.in = Quick Links—>
(b) Details of authorized representatives Downloads=>IBBI (Insolvency Resolution
are available at: Process for Corporate Persons) Regulations,
| 2016.

Notice is hereby given that the National Company Law Tribunal has ordered the

commencement of a corporate insolvency resolution process of the M/s KGEPL Engineering

B L

L]




Solutions Pyt Lid, On 14/07/2023 in CP (13)-1792(MB)Y/2018 which order is received on
1770772023,

I'he creditors of M/s KGEPL Engineering Solutions Pyt 1id

their claims with proof on or before 31/07/2023 1o

» bre hereby called upon to submit
the interim resolution professional at the
address mentioned against entry No. 10.

The financial creditors shall submit their ¢laims with

proof by electronic means only. All other
creditors may submit the elaims with proof in person

» by post or by electronic means,

A financial ereditor belonging 1o a class. as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed
against entry No.13 to act as authorised representative of the class [specify class) in Form CA. -
Not Applicable.

Submission of false or misleading proofs of claim shall attract penalties.

B Ly

RAJESH RAMESH KAMATH
Insolvency Professional

Date :-19/07/2023
Place:-Mumbai
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EXPRESS

Careers

Every Monday & Thursday in
The Indian EXPNESS, Loksalla & FINANCIAL EXPRESS
For Aavig. delails contact: 67241000
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